FAX  [1532-2405145 HEGISTERLL f AR
CUSTOMS, EXCISE & SERVICE TAN APPELLATE TRIBEUMNAL
SN Blarg Civik Liney, 00 Mo Yool iy, Allabastad-2 1 10H
SINGLE MEMBER APFEAL BRANCR
Urarledd: 20473034

Tn

Apneliant as per address ia tabtle belaw

Fespandenl s per adidress in table helew

Final Order Mo, ASTOI0902016-5M B dated 20/06/2014

I am dircgied o emansmin harewith 2 certshad copy of erder passed by the Tribueal under sectivi 350013 ol 4lie
Ceniral Facise and Snlt Act, 1944,

#ﬁ:‘:&sﬂ. Hepistrar

Agplicatinn Apgesd Name and Address of Appeliant
EICRGSSS 68 12MS, S9SN COMMISSIONER OF CUSTOMS,
B ISCIRIAN2016 CENTRAL EXCISE & SERVICE

TAN-AGRA

[ 130, SANIAY PLACEH,
ALILA LT 2R

Mame and Address of
Respondent

1 TN T LAEER 1T L0
Eis 1M, DIPSIDD INIHESTIRIAL AREA,
ROFTW AN, ROSIEALAN,
nEAEHURALLE
Capy To '

Addvaciletsd { Consultani (5]

3 Bar Awsocinlion, CESTAT, Dathi

4 Direcion Publicalions, Customs, Exerse, 100 ko, Dehi

& Mres Cemiex Publications ¥l 1ad., 1512-13, Bhizhm Pitamoat Marg, Hew Thelhi-3

t Conpizny Law Institute af fndia Pve L, M2 {08 0o 36), Vasthyatam Streer, 4, Muger, Clienmai-17
7 Tuxmann Allied Service P, Led, 5%32, New Rahiak Road, Mew Deths- | 10005

¥ [asy Service 'Tax Online Dot Com Py, Lid., 4074, Iscon adatl, Batellite Road, Ahnedaled-15

9 LAWCHLIX Advisors et L, LAW ilouse, F-8, Seclor- 10, Faridabil 123003 {Hanvaea)

b TaxdndiaOadinecom [P Lid., Znd Floar, Yoson? Arcade, ¥asant Kunj, New Bzlki - EHRP

EE Mirk Feofessional Services 1t L., 108, Tverest THack, Aditya Bnclave, Hyleralad - 38

£ The [CFA] sacivty, 52 MNagarjuns Hill Punjigetta Hyderahad 500082

E3 RS Ronowicdpe Processing 1y Iu.E.[m.g;m1magcrt'm|1|Emt-'|:1.c-::rt:.]|,r"i-'-t‘J.IM [Fggr,Crass River MalLCOD
Cireund Mom Karknrdooma Court, EelhieA 10032

P4 TR 15 CH¥hee Dapy ,iif Guard Fite /2,’”'*“1

Axstl, Hegisiroe

[ o



IN THE CUSTOMS, EXCISE AND SERVEICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

MA-7 D15
& Ex. A a S1938/15 L ~851681/15

Arising out of G/A M. 49-CE/APPL-AGRA/LKO/201E dated GG,GZ.E{_HS
passed by Commr. (Appeals) of Central Excise, Customs & 5. Tax,
Lucknow.

Far approval and signature:

HON'BLE Mil. ANIL CHOUDHARY, MEMBER {JUDICTAL)
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1. Whaether Prass Reporters may be allowad to see
{he Order for publication as per Rule 27 of the
CESTAT {Procedure) Rules, 19827 TG

2. Whether It should be releases under Rule 27 of the
CESTAT (Procedure) Rubes, 1952 for publication
in any authordtative report or not? DYes

3. Whether His Lordship wishes to see the {ale copy
of the Qrder? : Seen

4. Whether Order 15 to he circulated to the Dopastrmantal
Authorities? IYes

Commissioner of Central £xcise, Customs & 5. Tax, Agra
APPELLANT(S}

WERSUS
M/s June Bitumix Pvt, Ltd.

RESFONDENT (&)
APPEARANCE

N7AN
Shri 0. K. Deb, Asstt. Commr. (D.R.) for the Department JA
MNone for the Respondent (s)

CORAM:
HON'BLE MR, ANIL CHOUDHARY, MEMEBER (JUJDICIAL)

DATE OF HEARING & PRONOUNCEMENT, ; 20. 00, 2016

r{:}fhﬂ,{ ORGER NQ.. 70238/ 2014




Ex. Appeal No,S1938/15

Fer Mr. Anil Choudhary

Appeal is disoosed off as withdrawn under Litigation Policy, as

prayed in E/M.A.NC.70160/16 by Revenue, without entering inte

merits, M.A, & C.0. also stand disposed off.

(Proenounced in the open Court)
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